30.06.2020

Present:

IN THE COURT
OF
NAL SESSioNg o ANKUR JAIN

E: SFTC (WEST)-01; DELHI

State Vs. Tarun @ Tushar Jain
FIR No. : 95/18

PS. : Bara Hindu Rao
Uls © 376/364(c)/506/328/384 |PC

THROUGH CISCO WEB EX

Sh. Subhash Chauhan, Ld. Addl. PP for the State (through
Cisco Web Ex)

Sh.A.P.Singh, Ld. Counsel for the accused/applicant (through ;
Cisco Web Ex) :
Ms. Aarti Pandey Ld. Counsel from DCW. (through Cisco Web
Ex). i
Sh. Ankur Gupta, Ld. Counsel for the complainant
complainant (through Cisco Web EXx). o
S| Priyanka from PS Bara Hindu Rao (through CISCO Web EX.)

I.A. No. 02/20

Scanned with CamScanner



IN THE COURT OF ANKUR JAIN
ADDITIONAL SESSIONS JUDGE: SFTC WEST)-01: DELH!
atbir Singh Ratti

state Vs. S
FIR No. : 495/17

THROUGH clsco WEB EX

30.06.2020
gistered and take

it be checked and €
13.06.2020

0. 16-DHC/2020 dated

Fresh bail application filed.
No. NIL/Misc./GA

hearing In terms of Circular N
High Court of Delhi and

14.06.2020.

bresent.  Sh. Subhash Chauhan, Ld. Addl. pp for the State (througf
Cisco Web Ex.) :
sh_Maninder Singh, Ld. Counsel for accused
Aekta Vats, Ld. Counsel for the accused/app icant (t
Web EXx.)
Ms. Aarti Pandey Ld- Counsel from DCW- (throug'
Ex) along with complainant. .

[.A. NO. : 04/20
Ld. Addl. PP for the state accepts notic
Reply on behalf of the 10 filed.

lssue notice to the complainant tr

ctice directions of the Hon'ble High Court O

pra
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Crosh bail apokoation filed. It be checked and Pa&‘ﬁred snd taken up for
hoanng in teems of Crcwlar No. 16-DHG/2020 dated 13.06.2020 of Hondle

™
~ ~aRes ~
-
T
RE !
- VN -~

X IN THE COURT OF ANKUR JAIN
ADDITIONAL SESSIONS JUDGE: SFTC (WEST)-01: DELHI

|

State Vs. Vineet Kumar

FIR No - 89/18

PS. : Ranhola

Uk - 323/354/385/370(d)yS08/34 IPC

THROUGH CISCO WESB

~oet of Deltn and No  NILANSC IGAZ/DS-West2020 dated

Presen? Sh. Subhash
Csco Web Bx)
Sh n_.11 Singh Thakur, Ld  Counss! for
(nrough Gisco Web Ex)
Ns Aarti Pandey Ld. Counsel from DCW (lhmug_h Cisto Web
Ex)
LA, No. /04720
Ld. Agdl. PP for the State aC0Dts the I

Notice be aiso ssued to the 10 o §
ihe complainant in IMmS of the DrACice JTECHNS ©
of Delhu.

Put up for
conguct report of the ATTE
date
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IN THE COURT OF ANKUR JAIN
DDITIONAL SESSIONS JUDGE; SFTC (WEST)-01: DELHI

e ————

State Vs. Shahid

FIR No - 609/15

PS © Khayala

Uls  376(d)/302/3694/24/120(d) IPC

THROUGH CISCO WEB EX.

30.06.2020

It be checked and.‘::,t" istered
Circular No. 16-DHC/20z
0. NIL/Misc./¢

Eresh bail application is filed.
taken up for hearing in (erms of
of Hon'ble High Court of Delhi and N

14.06.2020.
Sh. Subhash Chauhan, Ld. Addl, PP for

Cisco Web EX.) = ‘
oh Dinesh Malik, Ld. Counsel foriaCERSERE

Cisco Web EX) .
Ms. Aarti Pandey Ld. Counsel from DX

EX)?
LA NO. : 08/20

Present:

| d_Addl. PP for the state acce

lssue notice to the comp

f the Hon'bl

practice directions o
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N IN THE COURT OF ANKUR JAIN
ADDITIONAL SESSIONS JUDGE: SFTC (WEST)-01: DELH|

State Vs. Zakir

FIR No. : 47/20

PS. . Paschim Vihar (West)
U/s : 376/508 IPC

THROUGH CISCO WEB EX.

30.06.2020

Fresh bail application filed. It be checked and registered and
hearing in terms of Circular No. 16-DHC/2020 dated 13.06.2020
High Court of Delhi and No. NIL/Misc./GAZ/DJ-Wesl

14.06.2020.

Sh. Subhash Chauhan, Ld. Addl. PP for the

Cisco Web Ex.)
Sh. Manoj Kumar, Ld. Counsel for accus

Cisco Web EX)
Ms. Aarti Pandey Ld. Counsel from DCW

Present:

Ex).
.A. No. 01/20

Ld Addl. PP for the state ace
Reply on behalf of the 10 file
Issue notigg' the ¢

practice directions of the Hon
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—
T - o 3-?/

State Vs. Naveen Goyal

FIR No. : 334/19
PS. : Nangloi
Ufls : 376(d)1328/506134—|P} g

THROUGH CISCO WEB EX

30.06.2020

Fresh bail application filed. It be checked and registered and
hearing in terms of Circular No. 16-DHC/2020 dated 13.06.20:
High Court of Delhi and No. NilL/Misc./GAZ/DJ-We

14.06.2020.

Present:  Sh. Subhash Chauhan, Ld. Addl. PP for the e (throug
Cisco Web Ex.) E
Sh. Sanjiv Kumar, Ld. Counsel for the accus
(through Cisco Web EXx)
Ms. Aarti Pandey Ld. Counsel from E@ N. (thr
Ex
Co)mpla:nant in person (through Cisco \V}Jﬁ DIE:

I.A. NO. 05/20
Reply on behalf of the IO filed. Co
advocate is unable to join the meeting. She reque

rescheduled. Put up at 12:30 pm. Ahimad is
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AT12:30 pm.

Present..

HEEEEIIRELY w

Sh. Subhash Chauhan, Ld, Addl. PP for the
Cisco Web Ex.)

Sh. Sanjiv Kumar, Ld. Counsel |
(through Cisco Web Ex)

Sh. Aman Goyal, Ld. Counsel for i
Cisco Web Ex) with complainant,
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